2131 Oral Answers

RAJYA SABHA
Wednesday, 29th May 1957

The House met at eleven of the
clock. MRr. CHAIRMAN in the Chair

ORAL ANSWERS TO QUESTIONS
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4[INCREASE OF FARES BY DPASSENGER

SHIPS PLYING BETWEEN INDIA AND UK.
AFTER REOPENING THE SUEZ CANAT

*187. Surt NAWAB SINGH
CHAUHAN: Will the Minister for
TRANSPORT AND COMMUNICATIONS be
pleased to state whether it is a fact
that the passenger ships plying
between India and the TUnited
Kingdom via Suez Canal have in~
creased their fares after the reopening
of the Canal; if so, what_are the
reasons for this increase, how many
companies have done so and how
much increase has been made by them
in their fares?]
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+{Tre MINISTER or STATE IN THE
MINISTRY or TRANSPORT anND
COMMUNICATIONS (SHRI HUMAYUN
KaBr): It is understood that the
three shipping lines, wiz, the P. and
O., the Anchor Lines and the Lloyd
Triestino, have, after the reopening of
the Suez Canal, increased the fare for
passages on their vessels plying
between India and UK. wvia Suez
Canal, over the level of fares which
they were charging before the Suez
Canal was closed. The quantum of
the increase ranges from 8 per cent.
to 26 per cent. and is said to be due
to the increase in operational costs.]
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Pror. HUMAYUN KABIR: There
should be no question of any control
or any ‘pabandi’ by the Government of
India, because this is done by the
international shipping associations.
None of these shipping companies are
under our control.
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Surr M. VALIULLA: Were the
Government of India consulted before
they levied the extra charges?

Surt HUMAYUN KABIR: No Gov-
ernments are consulted when the
shipping companies raise their fares.

\

Surt M. VALIULLA: Are there
any companies which have not raised
their rates? ,

Surr HUMAYUN KABIR: There
are three companies which among
them take almost all the passenger
traffic from India to U.K. and all the:
three companies have increased the
fares. '

Surt M. GOVINDA REDDY: May I
know whether the rise in the charges
is commensurate with the rise in the
price of fuel and other things, or is
it more than the rise in the cost of
fuel?

Surt HUMAYUN KABIR: We do
not have the break-up of the actual
expenses of different companies; and
the extent of increase wunder each
head is not available. Therefore, it is
not possible to give an answer.

SaHrr AMOLAKH CHAND: May I
know, Sir, if Government are taking
positive steps to see—because of the
distress in the Suez—that this distress
on the people of India is done away
with?

SHrRt HUMAYUN KABIR: There is
no special distress on the people of
India. It is a distress which has been
shared by all the peoples of the
world.

tHindi transliteration.
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$[CONSTRUCTION OF AN ADDITIONAL
AERODROME AT DELHI

*188. SHRI NAWAB
CHAUHAN: Will the Minister for
TRANSPORT AND COMMUNICATIONS be
pleased to refer to the reply given to
my Starred Question No. 104 in the
Rajya Sabha on the 6th August, 1956
and state the progress so far made
in respect of (i) the construction of
an additional aerodrome at Delhi; and
(ii) the expansion of the Palam
Airport for the promotion of civil
aviation?)
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+[Tre MINISTER or STATE IN THE
MINISTRY orF TRANSPORT anD
COMMUNICATIONS (SnrI HUMAYUN
Karpir): No final decision has so far
been taken regarding the location of
the international airport for Delhi.
Pending a firm decision regarding the
future control of Palam, only works
essential for the day to day require~
ments of the Indian Air Force or the

Civil Aviation Department are now
being undertaken.]
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Suri MAHESWAR NAIK: May I
know whether Palam airport does not

conform to the international
standard?

Surt HUMAYUN KABIR: It con-~
forms to some of the standard re-
quirements of ICAO; - otherwise,
international planes would not be
allowed to land there.

feedt ® fag ase wweEw W&
*9s8. ot aama fag €ew w0

afvags aar @R qA g7 g4 &
BRI TEC I E ol

st fam aax twadr feady murﬁ

+English {ranslation.



